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Proposed Relaxalioo 10 tbe Term. 01 
Foreign CollaborlltloD 

°1737. SHRI GANESH GHOSH: 
SHRI UMANATH : 
SHRI P. GOPALAN : 
SHill K. RAMANI : 

Will the Minister of INDUSTRIAL 

OEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

Is) whether Government have agreed to 
relu the terw. of to(eip c;ol:aboratioo in 

order to allow majority participation and 
management control by the foreisn interests 
as demanded by the West German Bankers 
Mission headed by Dr. H. J. Aba; and 

(b) if so, whether Government have 
indiCllted to the Mission the lines in whiCh 
such relaxation is inrendw ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED) : (a) In the discussions with the 
Delegation of German industrialists and 
bankers led by Dr. Hermann J. Abs, Chair-
man of Deutsche Bank, the policies of 
Goyorolneot rcprdloll foreegD investment and 
collaboration were exrlainw. No IlIsurance 
for aay rclaxalioo io the existing policies 
was given to the Deleaation. 

(b) Does not arise. 

1I0De or 10Dg DI.'aDce TIckets by 
CODlractor of KaaJmpur Railway 
Halt In Luckoo" Dhl.loo 

-1738. SHRI VIDYA DHAR BAJPAI : 
Will the Minister of RAILWAYS be pleued 
to stale : 

(a) wbether it is a fact that the Railway 
Board inuod an order in 1964 10 the effect 
that Halt Statioos maoapd by cootracton 
should be allowed 10 is&lJe ticketl for loog 

distallCo : 

(b) if so, whether the Northern Railway 
has not aU(lwed so far the contractor of 
Kasimpur Railway Halt in Lucknow Division 
to issue tickets for lonl distance on public 
demand; aod 

(C) if 50, the rOillOlll therefor and the 
steptl being I.kcm to meet the dclDlDds of the 
public for IssuiDI JODI diitaDCO ticj(.11 from 
, this Halt? 

THE MINISTER OF RAILWAYS 
(SHIt! NANDA) : <a> Orders were Issued 
bt' Ihe Railway Board io 1955 (and not In 
1964) that ahboush the illlljle of tickets from 
Halt Statio!). ia rmricted \0 • limited 
Sectloo, ananlements for the i.sue of long 
dlataoce tiokete r..om halts may be made 
where justified by traffic. 

(b) aDd (e). The demand received from 
tbe public for isaue of loog diallDce tickets 
at lCuimpur Hall was examined by the 
Nortbcro Railway but the proposal wa' Dot 




